
I
1 *
I.

REGISTERED No, P. 3904 THE ORISSA M&' f
.1

- \ ___ PUBLISHED BY AUTHORITY
CUTTACK, FRIDAY, " AUGUST Tl, 1944

SEPARATE PAGING IS GIVEN TO THIS
PART, IN ORDER THAT IT MAY RE FILED AS A SEPARATE COMPILATION

;

ilNOTICEi !
The undermentioned issue of the 'Orissa Gazette 

Wednesday, the Oth August 1044:— Extraordinary was published during the week ending
M

! ' Date of publication Issued by •Subject
j 1

2fi i nth August 1944. Department of Supply and | 1. Order prohibiting storing of rice in excess of ;j 
* ra,lgPorf * twenty maunds within the district of Balasore.

'2. Order prohibiting the movement of rice or paddy 
within certain areas of the Balasore district. j 

3. Amendments to the Orissa Foodgrains (Control i 
of Movements and Transactions) Order, 1943.

Copies of the Gazette Extraordinary mentioned above will be supplied on indent to the Superintendent, : 
Orissa Government Press, Cuttack. Indents should be submitted so as to reach the Superintendent, Government j 
Press, Cuttack, within ten days of the date of issue of the Gazette.

Subscribers to particular parts can obtain copies of the above Gazette Extraordinary on payment at the 
rate of Re. 0-1-0 for every 1G pages or a fraction thereof and postage according to weight.
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■ S. H. KHAN 
Publisher, Orissa Gazette jL
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PART S
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

HEALTH AND LOCAL SELF-GOVERNMENT 
DEPARTMENT 
NOTIFICATION

HOME DEPARTMENT 
NOTIFICATIONS 

The 8th August 1044 ■
fto. 4134-A.—Mr. R. 8. Swann, i.e.s.. Provincial Recruit- ‘ The 9th August 1944

? ing Officer, Circle Officer, Small Savings Scheme, and too. 3018-L.S.-G —Dr. Sudhansu Sokhar Basu, M.B., 
Additional Under-Secretary to Government in the Home temporary"Civil Assistant Surgeon, is appointed tempo- . 

, and Finance Departments, is granted leave on average pay rarily to bo the Curator of the Orissa Medical College, with 
for one month and twelve days, with effect from the 20th effect from the date he joins the appointment.
August 1944 nr any sub cquent date from which he may By order of the Governor
avail himself of the leave, under Fundamental Rules- V. RAMANATHAN
77 and 81. Secretary to Government

The 9th August 1944
No. 4185-A.—In exercise of the powers confened by the 

Proviso to sub-section (2) of section 357 of the Code of ......
Criminal Procedure, 1898 (V of 1898), the Governor of lh< 8th Avgust U44
Orissa fc pleased to direct the temporary Magistrates No. 2640-D.-In oxorc.se of the powm conferred by 
appointed in the notification of the Government ot Orissa. sub.sectaon {o) or section - of the Defence of India Act, 
m the Homo Department No. 3021-A.. dated the 26th July 1930 (WXV of 1939), the Governor ol Orissa.is pleased to 
1044, to take down the evidence in the English language. direct that the power conferred on the Provincial Govern- 

'The 3rd August 1944 mentby clause (a) ol sub-rule (2) of rub 81 of the Defence
No 13Q0 PRO__Sri S K Banerjee, Administrative of India Rules for regulating or prohibiting, the keeping,

Officer of tin Depot Unit of Civil Pioneer Force, Orissa, storage, movement, transport, distribution, disposal and 
* granted earned leave on full average pay for twenty-seven acquisition of iron, and steel and for prohibiting the with- 
days, with effect from the 2nd August 1944, under rule 4(a) holding from sale, cither generally or to specified persons

(b) of the Civil Pioneer Force Leave Rules. or classes of persons of iron and steel kept for sale and for
Bv order of the Governor requiring iron and steel kept tor sale to be sold either

J J R MAHER generally or to specified persons or classes of persons or in
Chief Secretary to Government specified circumstances and the power conferred by clause (b)

DEVELOPMENT DEPARTMENT 
NOTIFICATIONS



:
okissa gazette, AUGUST 11, iou

Revenue Commissioner, Orissa, in charge of the 
tion Branch to be an cx officio Assistant Kegigti*. %■. 
Stock Companies, Orissa, for a period of six u"U* ,0^ i 
effect from the 30th July 1944.

By order of tho r«
„ . °* NaJr'^
Secretary to GoVe

THE10 S

at whichof the said sub-rule for ct.nt.'oiiiug the prices 
iron ard steel may he sold, and the power conic;red on it 

• by - clause (/) of the said sub-rule to provide for incidental 
and supplementary natters for which it is expedient to 
provide for the purposes of an order under clause (a) or (6) 
thereof shall In exercised by the District Magistrates 
within their respective jurisdictions subject to the following 
condition, namely, that the said powers shall bo exercised 

control of and in accordance with such 
be issued from time to time by

C.

subject to the 
general instructions as may 
the Provincial Government.

DEPARTMENT OF SUPPLY AND TRANSPod* 
NOTIFICATION K1

TheSfh-August 21/14 The 9th August 1944
No, 2642-D.—In exercise of the powers conferred by sub- No. 13758-S.T.—The services of Maulavi Syctl AJi y

section (5) of section 2 of the Defence of India Act, 1939 Sub-Deputy Collector on probation, which were Yftii 
(XXXV of 1939), the Governor of Orissa is pleased to direct temporarily at the disposal of the Supply and Tra^ '
that the powers conferred on the Provincial Government Department, with effect from the 11th July 1944 inpp0-'
by clause (c) of sub-rule (2) of rule 81 of the Defence of (Appointment) Department notification No. *
India. Rules to require persons carrying on or employed in dated the 21st July 1944, arc replaced at the disn '
connection with the purchase and sale, transport, distribu- the Home Department, with effect from the 22nd T-
i ion, keeping, storage and acquisition of iron and steel, to 1944, forenoon. **
produce thereby to such authority as may be 'specified in 
the order any books, accounts or other documents relating 
to the undertakings and to require such persons to furnish 
to such authority as may be specified in the order, such 
estimates, returns or other information relating to the 
undertakings as may be specified in the order or demanded 
thereunder, shall be exercised by the District Magistrates 
within their respective jurisdictions subject to the follow­
ing condition, namely, that the said powers shall be 
exercised subject to the control of and in accordance with 
such general instructions as may be issued from time to 
tizn*.- by the Provincial Government.

By order of the Cove 
B. MUKERJI 

Deputy Secretary to Govern

rn0?

m

OFFICE OF THE DIRECTOR OF CIVIL DEFENCE
NOTIFICATION

The. 8th August 1244
No. 6791 -G.D.—Mr. R. N. Mahanty, m.a. (Leeds), H. Di­

in Education (Dublin), Deputy Director of the Proving 
A. R. P. Training School. Cuttack, is granted earned lea:, 
for thirty days, with effect from the 10th July .1944, und* 

By order oi the Governor ru]e jg 0f Orissa Leave Rules, 1939.
P. G. DAS

Sea clary to Government J. E. MAHER
Director of Civil Defence, Ork\

PUBLIC WORKS DEPARTMENT 
NOTIFICATIONEDUCATION DEPARTMENT 

XOTLtTCA HO NS The 2nd August 1944
♦ The 3rd-Au>: :<< 1944 No. 8014-E.—Notification No. 6966-E. of the 6th Ju

No. 2553-E.—‘ *ri Bn jab »dr.i MHi-a, Lecturer in DJ44 appointing Sri A. Viswanadham to officiate ; 
MailiC!.latics Rave, shaw Coll-a . Cuttack, in the junior Assistant Electrical Engineer, with effect from the 1; 
brand of class II of the- Educational Service, is August 1944, is hereby cancelled,
continued in his •.vhh effect from the 2nd
July 1942. Bv order of the Govern 

BRIJ NARAYAN 
Secretary to GoverningBv order of the Governor 

‘ V. RAMANATHAN 
Secretary to Government SUBORDINATE CIVIL SERVICE 

, . , „ , REVENUE DEPARTMENT- *• a-. .'Oici-:.ncC' vita riCiroliiuOJi No. \TnfnTi?TP \rPTrv\T
E.y . dated the 1:ih October EJBb recorded by the Gov- aUXli lOAHUA
t-rnm ut of Ori.ss.L h. the Eda-. dtion Department, pandit , The 4th August 1944 ,

Mubapatra, Head Pandit, Raghunath 'Pol, No. 3595—W-I2/44-R.—The services of Sri Banana* 
Orgu'--:., Nay gui h Star . Las b. n Uectvd to represent the Das, Sub-Deputy Collector, who was deputed to fore# 
Nay'.;g,tr: red Daspaiia tcHst:* uei.cv as a member of the -service as Manager of Dharakote Estate, are replaced * 
Or..".-a >: .skir PrEshad f «»• .he '.v. x three y ars of the the disposal of Home Department, with effect from the 1- 
bes.-ica n invu in notification Xo. 230J-K.. dated the July 1944.
22nd bulv 1944. Pandi*. Narayo.n Tripat hy. Kavyatirtiia,
Hi ad Pandit of tE Goviud Chandra Sanskrit Tol, Dosprlia 
State. Las Lec-ji eiecterl to roproent the same constituency 
i.i the same •• pac ity fi,r the umainimr two years of the 
session in accordance with the resolution referred to «bove.

V. 1UMANATKAN 
Seen torn to Govcrument

; U 9th Ai-_- .4 ];>44

By order of the Govern* 
P. C. DAS

Secretary to Governing

OFFICE OF THE REVENUE COMMISSIONER

NOTIFICATION
XT „„ The Snd August 1944

HV-fiarw SX2 ^sr&xztiEdouac:., ml .M-.'vioc, r.n pro),anon for two year-., with effect hu of the Orissa Service Code 
xroiii t/i»- 1st J uly 19.4.

R- A. E. WILLIAMS j 
Revenue Commissioner, 0ri~ <B\ o.'dcr <f tin Go

V. RAMANATHAN 
S rt(\ary to G-viv -ur/unt

•l ni or

OFFICE OF THE DIRECTOR OF 
HEALTH AND INSPECTOR-GENERAL 

OF PRISONS 
NOTIFICATION

LAW DEPARTMENT 
NOTIFICATION

A :i yu s* l 1241
powers

sub-seeti'-u {':>) of section 2-is of the Indi 
3913 (vlf oi 1913;. rcu'i with rh:• 
Department of (’oierm-rec,

, dated
OrisLa is pleased to

i
f

/ v . r^lf- 7th August 1914
. : !°* /707-ji.—Deputy -Magistrate and Deputv ColLc

conferred by Sr, .ok,,,,,!, i’:iV!u,;k Ilm,U. ovei. C.,W1, of t)}0 Banki
Companies Acr, jw! to Deputy and Deputv Collector Sn *

(.'..eminent of InJ,:,. 0r.j.:A R-,o Mnnaik in iho afternoon of the 24th July

Jjfccreran- to the

Ur
No. 3186-L.—In ..x,p,.;. . cf j-

an

not taiion 
Man* h 19bs. 

fipjHjiut the A' Gis!:
C.R: -ii 1C- 20:1.ts f '-lie Lt.-Col. ,

Director />( Health and Iuspeclor-Gc1** 
of PrizQjis, Orissa
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PUBLISHED UNDER THE AUTHORITY 
OF THE HIGH COURT OF 

JUDICATURE AT PATNA
NOTIFICATION 

The 2nd August 1944
No. 27-A.—Sri Balakrushna Patro, Munsif of Bargarh 

in the judgeship of Cuttack-Sambalpur, under orders of 
transfer to Aska, is granted earned leave for sixteen days 
under rules 6 and 7 of the Orissa Leave Rules, 1989, with 
effect from the 7th July 1944.

SUBORDINATE EDUCATIONAL SERVICE 
NOTIFICATION

The 5th August 1944
No. 23—Sri Anugraha Naik, an assistant master in the 

Angul High School, is allowed leave on average pay on 
medical certificate for one month and twelve days under 
rules 150, 155-57 and 163 of the Orissa Service Code, with 
effect from the 7th July 1944.

By order of the High CourC 
A. SALISBURY 

Registrar
S. C. TRIPATHI

Director of Public Instruction, Orissa

Cbuox : Printed and Published by S. H. Khan, Superintendent, Govt. PrM6, 0- G. 19-369-11-8.1944


